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Sir. Customers Protection Fund has been 
set up in the Stock Exchanges at 
Ahmedabad, Bombay, Calcutta, Delhi, 
Gauhati, Hyderabad, Ludhiana, Madras, 
Kanpur, and Vadodara.

(c) Out of the Stock Exchanges where 
trading in securities is taking place, the 
Exchanges located at the following places 
have not yet set up Customers Protection
Fund:

Bangalore Bhubaneswar

Cochin Jaipur

Mangalore Indore

Patna Pune

Rajkot

(d) The concerned Stock Exchanges 
are being asked to set up the Customers 
Protection Fund as early as possible.

Recovery of Central Excise Duty from 
Cigarette Manufacturing Companies

3757. SHRI SOBHANDREESWARA 
RAO VADDE: Will the Minister of FINANCE 
be pleased to refer to the reply given to 
Unstarred Question No. 1686 on August 6,
1987 and state the latest position regarding 
recovery of Central Excise duty from each of 
the cigarette manufacturing companies 
referred to therein’

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
RAMESHWAR THAKUR): A Statement is 
attached.
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